5
No. 9711623767 (Whatsapp) or mail at prism-Iss@sansad.nic.in or Issprism@gmail.com to avail the
facility.

Kind cooperation of Hon’ble Members is solicited.

No. 70 Parliament Security Service
Security Arrangements in Parliament Estate

Members are requested to co-operate with the Security Staff on security duty in Parliament House
Complex and show their Identity Cards on request.

To strengthen the security arrangements in Parliament House Complex, Door-frame Metal
Detectors have been installed at various gates. Visitors accompanying Members of Parliament and
former Members of Parliament are requested to pass through the Door-frame Metal Detector and may

undergo physical search. The baggage, etc., being carried by them may also be scanned/ searched by the
Security Staff.

Kind cooperation of Members is solicited.

No. 71 Parliament Security Service
Entry Regulations into the Central Hall, Samvidhan Sadan

Entry in Central Hall, Samvidhan Sadan is regulated according to Rules and Directions issued
by the Hon'ble Speaker from time to time. No person without a valid pass is allowed to gain entry even
when accompanied by the Hon'ble Members of Parliament. This is in the interest of security in
Parliament Estate.

Entry of Governors, Chief Ministers, Ministers of State Governments and Ex-MPs to the Central
Hall, Samvidhan Sadan will remain open as in the past.

Kind cooperation of Hon'ble Members is solicited.

No. 72 Parliament Security Service

Restrictions on Admission into Lobby of the Lok Sabha during the Session

The admission to Lobby is restricted to Hon'ble Members and the following categories of
persons connected with official business or otherwise: -



1. Persons holding passes valid for “LOBBY”’;and

ii. C.P.W.D. staff working in the Sansad Bhawan whose presence is functionally required in
connection with the discharge of their official duties.

No. 73 Parliament Security Service
Carrying or display of Fire Arms in Parliament Estate

The carrying or display of arms and ammunition in any part of the Parliament Estate is strictly
prohibited. Only security personnel specifically deployed in the Parliament House with authorization
from Parliament Security are permitted to carry arms and ammunition.

Kind co-operation of Hon'ble Members is solicited.

No. 74 Parliament Security Service

Distribution of Literature, Pamphlets, Press Notes, Leaflets within the Precincts of the Parliament
Estate

As per established convention, no literature, questionnaire, pamphlets, Press Notes, leaflets or
any matter printed or otherwise should be distributed without the prior permission of Hon'ble Speaker
within the precincts of the House. Placards are prohibited inside the Parliament Estate.

Kind cooperation of Hon'ble Members is solicited.

No. 75 Parliament Security Service
Stoppage of entry of Armed Escorts/ P.S.O. coming to Parliament House Estate

Consequent to the decision taken by the General Purposes Committee of the Rajya Sabha and
Meeting of Hon’ble Speaker with Leaders of Parties and Groups in Lok Sabha, “Armed Escorts/ P.S.O.
(Personal Security Officer) of Hon’ble Ministers/Hon'ble Members of Parliament would not be
permitted inside the Parliament House Estate.” They may peel off from the vehicle at the respective
Iron Gates itself.

Kind cooperation of the Hon'ble Members is solicited.





